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[Shri  Tiridivanam   G.   Venkataraman;] 

Is the Government thinking of introducing a 

Group Insurance Scheme for the workers? 

SHRI PABAN SINGH GHATOWAR: 
Madam as of now, the plantation workers are 
covered by the Workmen's Compensation 
Act. They are getting all the benefits available 
under the Workmen's Compensation Act. The 

hon. Member has asked about group 
insurance. I think majority of the workers are 
members of the  EPF organisations. 

SHRI TINDIVANAM G. VENKAT-

ARAMAN: I am not talking about provident 

fund. 

SHRI PABAN SINGH GHATOWAR: In 

the EPF scheme, we have the Deposit-linked 

Insurance Scheme. 

SHRI TINDTVANAM G. VENKATA-

RAMAN: Provident fund is different from   

insurance. 

SHRI PABAN SINGH GHATOWAR: We 

have the Deposit-linked Insurance (DO) 

Scheme. All the plantation workers are  

covered by it. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Now the 
question is: 

"That the Bill further to amend the 
Plantations Labour Act, 1951, be 
taken into consideration." 

The   motion  was  adopted}' 

THE VICE-CHAIRMAN (SHRIMATI 

JAYANTHI NATARAJAN): We shall now 

take up clause-by-clause consideration of the 

Bill. 

Clauses 2 to 25 were added to the Bill. 

Clause 1, the Enacting Formula and the  

Title  were  added to the Bill. 

SHRI PABAN SINGH GHATOWAR: 

Madam,   I   move: 

That the Bill be passed. 

The question was put and the motion was  

adopted. 

ALLOTMENT OF TIME FOR CONSI-

DERATION OF THE BANKING COM-

PANIES (ACQUISITION AND TRAN-

SFER OF UNDERTAKINGS) AMEND-

MENT BILL 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): I have to inform 
the Members that the Business Advisory 
Committee at its meeting held to day, 30th 
July, 1992, allotted 3 hours for consideration 
and passing of the Banking Companies. 
(Acquisition and Transfer of Undertakings) 

Amendment Bill, after it is passed by the Lok 
Sabha. 

CLARIFICATIONS ON THE STATE-

MENT BY MINISTER REGARDING 

ROCKET ATTACKS IN SRINAGAR 

AND SITUATION     IN  DODA   TOWN 
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SHRI   N.   GIRI    PRASAD       (Andhra 

Pradesh):   Madam,  the   Home   Minister's 

statement on Kashmir developments has 
nothing much to say on the actual incidents 
which took place in Srinagar and also in Doda 
town. But the statement contains a sentence 
here which speaks about some Government 
assessment of the situation: "The situation in 

Jammu and Kashmir, though difficult and 
challenging, has shown a qualitative change 
for the batter in the past few months". 
Perhaps, it is in view of this assessment that 
the Home Minister, Mr. Chavan has also said 
that elections will be held soon. But recently 

the Kashmir Governor, Mr. Saxena, has said 
that there is definitely an increase in the 
militant activity in the Valley. So, when there 
is a large amount of activity by the militants, 
how can the Government come to the 
conclusion that there is a qualitative change 

for the better? 

That I don't understand.     I hope the hon.   
Minister will  explain this  position. 

Secondly, yesterday our hon. Minister said 
in a written reply that about 4,450 militants or 
other people had crossed over to the other 
side of the line of control and that, perhaps, 

the might have gone for training and other 
purposes. If that is true, if thousands of 
people are crossing over to the other side for 
getting traning and other things, does it mean 
that the situation has improved for the better?   
Moreover,   . . .   (Time bell   rings) 

Please, Madam,   excuse me. 

Please, Madam, excuse me. There are 200 
armed. Afghans also inside Kashmir. How 
did the come inside? That we do not know 
When Pakistan is helping all these people in a 
very big way, when people are going and 

coming back and coming with a lot of 
training, money and other things, when such 
things are taking place, what is the basis for 
Government's assessment of an improvement 
in the situation in a qualitatively different 
way? 

The other point that 1 would like to ask 
from the hon. Minister is this. Some suicide 
squads have also been formed, and they are 
creating their own problems. If these suicide 
squads take to large-scale   violence and   
attacks,   natural- 
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ly, it creates serious problems not only in the 
Kashmir valley but in many other places also. 
Even one officer was killed. That leads to a 

lot of heart-burning and anger and also 
agitation in the minds of the people all over 
the country. We know, when people were 
kidnapped, how our countrymen were 
reacting to those incidents. 

Lastly,   the- US  President,   Mr.   Rush, in 

a  recent   interview  on   this   matter,   said: 

"U.S. is aware of the nearly half a 
century of ethnic and religious clashes 

in Punjab and Kashmir and expects 
India to ensure that international 
human rights protocols are upheld." 

According',   to   him,   the      problem   is   of 
maintaining   human    rights   there.        But, 
why   should   the      Government   of   India, 

especially the Foreign  Minister and other 
people, not start a dialogue with the USA or 
take   up these  matters   with  the   inter-
national community,    the    US    President, 
the   US   Government?   Why   should   they 
interfere   in  these  matters?  In fact,   these are   

not   true   also.   There   have   been   no 
clashes   for   half a  century  among  ethnic 
groups.      We   never  heard  of  that.       All 
these  things   have   been  created   by Pakis-
tani elements.  They have been helped by the   
US    Administration    also   for    some time.  

This   is   a  phenomenon  of   one  decade   or   
so.   My   appeal   to   the  Minister is   that  the   
Government  of   India   should take   it   up  
with   the  US     Administration also.    
Whenever  they  make     such  comments,   we   
should   object   to   that.       We should   

educate   the   people   ail   over   the country 
on   the  real   situation   inside   Kashmir.   on   
how   Pakistan    is   helping   the terrorist's,.        
Of   course,   our  Government may  be  talking 
to  some people  here   and there.  According to  
me. that  is  not sufficient.       Unless  we  take  

it   up   in   a   big; way,   the  international       
community  may take  just  a  neutral   attitude   
on this  matter.   Particularly  the     US  
Administration must be .told to ask the 
Pakistan Government to stop   all     this  
activity encouraging  these  terrorists, 

i hope the Minister would clari fy these 

points and ensure that the situation would 

turn for the better. But, according to me, 

it is not such a qualitatively better things it is 

not such a qualitatively better thing methods 

of suppressing the militants they must be told 

that the gun will not win the  battle   .... 

THE VICE-CHAIRMAN (SHRIMATI 

JAYANTHI NATARAJAN): You have to  

concude   now. 

SHRI  N.   GIRI   PRASAD:   Yes. 

The people must be won over. There are 

some good symptoms. Because of atrocities 

committed by the militants on the people, the 

people are coming back and there may be 

certain feelings. Perhaps, the Minister may 

want to convey those sentiments here, but, 

anyhow, they are not very firm sentiments. It 

is a very vague idea, and that should be 

encouraged. 

The Government should launch a three-
pronged activity—suppressing the militants, 
also winning over the people and taking it up 
in a big way all over the world to discourage 
the Pakistan Government from interfering in 

our internal affairs. 

Thank  you.  Madam. 
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SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra): Madam Vice- 
Chairman, thank you very much for giv 
ing me an opportunity to seek clarifica 
tions on the statement made by the Mi 
nister of State for Home regarding roc 

ket attacks in Srinagar and the situation 
in Doda town. There are three important 
incidents which have been mentioned in 
the statement. One, a rocket was fired 
by the terrorists at Jammu and Kashmir 
Assembly building on 20th July, 1992. 

Second, the terrorists hurled a grenade at 
the raiding party in which one Sub-Ins 
pector of Jammu and Kashmir Police and 
one Head Constable of CRPF were kil 
led. Third, during the exchange of fire 
and use of hand-grenades, fire also broke 

out affecting six houses and 28 shops in 
the area. May I know from the Minister 
from where the terrorists, got rockets and 
larms which they have used against us? 
I know that Pakistan is provoking all 
the terrorist activities not only in Jammu 

and Kashmir but in Punjab also. But 
the arms seized by our Forces like AK- 
47 rifles and other weapons are having 
Chinese markings. Obviously they were 
manufactured in China. The terrorists are 
using those weapons against the local 

population of Jammu and Kashmir. 
When a rocket was fired at Jammu and 
Kashmir Assembly building by the ter- 
roists, I was wodering who was ruling 
in that State, whether the Central Go 
vernment is ruling the State or terrotists 

are ruling the State. They want to destroy 
the democratic system of the State. May 
I know from the Minister what kind of 
protection has been provided to the J&K 
Assembly building and the Government 
officials working there.? May I know from 

the hon. Home Minister how many ter 
rorists are inside the Jammu and Kash 
mir State? May I know from 
the        Minister how many ter- 
rorist camps are being run in Pakistan-
occupied Kashmir? It is crystal-clear that 

Pakistan is running terrorist camps in 
Pakistan-occupied Kashmir 

as well as in their territory. They are 
imparting training to the terrorists. May I 
know from the Home Minister how many 
terrorists are getting training there? Just now 
my hon. friend has said that 10,000 terrorists 
have crossed into India. Madam, Pakistan's 

design is very clear and they want to 
destabilise our country. (Time bell rings) I 
will finish in two or three minutes. 

THE VICE-CHAIRMAN (SHRIMATI 

JAYANTHI NATARAJAN): Please finish   

in one  minute. 

SHRI VITHALRAO MADHAVRAO 

JADHAV: Madam, these incidents are taking 
place since a very long time. This incident is 
not a new incident. They are taking place 
every month and every week. May I know 
from the Minister what steps is he taking to 
prevent such incidents in future? We have 

gained sufficient knowledge from these 
attacks. The Government of India must make 
adequate arrangements for the eople of 
Jammu and Kashmir so that they are 
protected from the   attacks  cross  the border. 

As the Home Minister and my hon. friend, 

Mr. Ahluwalia have stated the situation in the 

State is improving and the Government is 

thinking of holding elections there in the near 

future. May I know from the Minister whether 

any amicable settlement has been reached 

with various political leaders there. 

My friend has also said that Mr. George 
Bush wants to mediate and solve the Jammu 

and Kashmir problem. They raised this issue 
for more than 40 years and now they want to 
mediate in the talks. I do not know what type 
of mediatory role they want to play. Since 
elections are going to take place in the USA, 
Mir. George Bush wants to please the 

electorate that is why he is striving for world 
peace and something like that. May I know 
from the Home Minister whether any effort 
hag been made by Mr. George Bush and the 
US Government to mediate in  the talks?      
May I know 
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the talks? May I know from the Minister 

whether any other country also has come 

forward to mediate in this problem? What is 

the fate of the Simla Agreement? There was 

the Simla Agree ment. All of us know. Mrs. 

Gandhi made that agreement with Mr. Butto. 

We always have talked that this problem 

should be solved on the basis of the Simla 

Agreement. What is the fate of that ag-

reement? 

Then, what is the magnitude of the loss? 

How many houses and shops have been 

damaged? What is the compensation given? 

And, what is the compensation given to the 

wounded and what is the comoersation given 

to the next of kin of those who have been 

killed? Thank you; Madam. 

SHRI JAGMOHAN (Nominated): Madam. 

1 would first like to indicate how these 

rockets are used in places where terrorism is 

going on in Kashmir or other places. There 

are two ways of doing it. There are some 

rockets which can he fired by keeping them 

on shoulders. There is another type of rockets 

which can be fired from the rocket launcher. 

Most of the rockets which are used are 

operative within a two-kilometre radius. To 

be accurate, they could be (fired from that, 

place, partcularly from the shoulder. If a 

rocket can be fired at the Assembly, followed 

by another within half an hour, that clearly 

shows that even a radius of two kilometres, 

there is no control at all and the intelligence 

agencies, are not functioning at all. Other-

wise, after the first rocket was fired, it should 

have been possible to identify the direction 

from which the rocket was coming. 

The second question which I would 

like to ask is, is it a fact that the unin- 

ber of the security forces has increased 

tremendously compared to what it was 

earlier? Is it not a fact that the expea- 

diture has also increased three times? Is 

it a fact that casualty is also three time 

and the effectiveness has come to such 

a pass when even the intelligence output 

to th Central Government has been up 

graded there than it was earlier? In 

spite of all these, why is that such roc 

ket attacks cannot even be controlled Of 

checked? Is it not a fact that whenever 

any claim is made about the improve 

ment in the situation, you have an imme 

diate reaction and they demonstrate that 

this, claim is not correct? The hon. 

Home Minister went there and there was 

a three-day total 'hartal' in the Valley. 

Two days afterwards, one DSP was kil 

led in Baramulla. A day after that, an 

other DSP, who was returning from the 

funaeral of the first, was also killed. 

(Time bell rings). Madam, I won't take 

much time. After the bell, I always 

wind up. But because of the serious 

ness of the problem of Kashmir, I will 

complete this point and finish. I may 

not be able to make the propositions 

which I want to make. Anyhow, I 

will complete this point at least and 

finish. The second DSP who went to the 

funeral of the first was also killed in 

spite of all the police around. And then, 

a Deputy Commandant of the BSF was 

killed. He was having seven vehicles 

around him and was travelling in a 

bulletproof car. And, if we still go no 

saying that there is a perceptible impro 

vement in the situation, there is a quali 

tative improvement in the situation, then I 

leave    it       to       the       nation and 

to        this        House        to        see    whe-

ther it is   a   wishful   thinking or a feet.: 
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[Shri Vithalrao Madhavrao Jadhav] Is it 

also not a fact that whenever we talk of the 

Assembly dissolution revival of political 

process, violence escalates because that is the 

way some people get irritated? The point is 

that you keep it controlled at the ground level 

and thereafter, the talk of the political process 

should be in the air. Otherwise, it will be a 

counter-productive process. It was done 

earlier and no lesson was learnt and it only 

resulted in the death of Mir Mustafa an 

independent MLA, and Maulvi Farooq. The 

other thing is the truth was. never faced in 

Kashmir even when the two incidents 

occurred. I have always been requesting the 

Government to put the inquiry report on the 

death) of Mirwaiz on the Table of the House. 

It has never been done. Unless we realise 

where the rouble is, unless we recognise the 

disease as it is, we cannot (find a solution. 

This is what is happening in Kashmir. We are 

not recognising the malady it exists on ground 

and, therefore, we will always; be stumbling 

from one crisis to another and when there is a 

temporary reduction in the crime due to rozas 

and due to winter, we think this is an 

improvement in the situation. I think this is a 

very wrong approach and what has happened 

in Doda makes it quite clear that much greater 

efforts need to be put in than are being put in 

at present.  Thank you. 
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THE VICE-CHAIRMAN (SHRIMATI 

JAYANTHI NATARAJAN): Do you want  

to  say  something,   Mr.   Fernandes? 

SHRI JOHN F. FERNANDES (Goa): 

Madam, I would like to know one or two 

important things. We can understand the 

anxiety of the terrorists in Jammu and Kashmir 

because they press the panic-button because 

terrorism is coming to an end with the active 

cooperation of the people with the law-

enforcing agencies. Madam, I want to ask 

some important things. I would like to know 

whether the Government is already getting the 

cooperation of the people of Jammu and Kash-

mir, whether they are giving any incentives to 

the informers whenever any arms are seized 

and whether any reward has also been paid to 

the informers whenever any terrorists are 

located in the Valley. 
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THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIMENTARY AF 

FAIRS AND MINISTER OF STATE 

IN THE MINISTRY OF HOME AF 

FAIRS (SHRI M. M. JACOB); Ma 

dam, I fully understand the seriousness 

of the situation arising out of the state 

ment because the statement is based 

on  the  actual facts  collected  from 

Jammu and Kashmir. One major question 

asked by most of our friends is, "You say in 

your statement that the situation is 

reportedly showing signs of improvement.. If 

that is so, why are these things happening?" 

Madam, when we say that there is 

improvement in the situation in Jammu and 

Kashmir, we depend on certain factors, like 

(1) the positive response from the people of 

Kashmir in general, from all parte including 

the Valley; (2) the number of militants who 

are surrendering before the administration; 

and (3) the presence of police| security 

personnel in the vulnerable areas in the 

Valley which were not accessible to police 

till recently. The major reasons are these and 

the willingness on the part of the people in 

the State to cooperate with the administration 

to give information on various points, on 

various developments happening in the State. 

Actually in the year 1991—we have the 

report—612 militants became inactive and 

came closer to the Government and 

surrendered. Even this year over 300 persons 

have surrendered. But it is a fact that when 

we started to announce that we believe in 

democracy and we are going ahead with 

normalisation through political process and 

we will very soon conduct elections to the 

Assembly,  to the   Parliament   as well as 

Madam, there are reports that the Gov-

ernment of India has trained an Anti-

Terrorist Squad. It was trained abroad, in 

Israel by Mussad. Therefore, the second 

important thing I would like to know its 

whether ths Anti-Terrorist Squad has been 

put to use because what happened there is 

very bad it happened during broad daylight, 

at 1.30 P.M. I would like to know whether 

this Squad has been put to use in Jammu and 

Kashmir. 
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[Shri M.   M.   Jacob] 

to   the  local  bodies—immediately     after 

the  election   results   in  Punjab   and   for 

mation  of  a democratically elected Gov 

ernment  in   Punjab—Pakistan   stepped up 

their  efforts  to show  to  the world  that 

there  is no peace  in  Kashmir,  there    is 

no   solution   for   the   Kashmir     problem 

and  India  cannot   conduct  an      election 

in   Kashmir.       We   very  well   see    that. 

Even last  night I casually happened    to 

watch   a   foreign   television   broadcast in 

which—date-lined   Pakistan;   it   was       at 

2  A.M.—three  people,   three   Pakistanis, 

were discussing  on  Kashmir issues      and 

all   of   thern   asserted   in   their   delibera 

tions,  which  was meant for  other coun 

tries,   not   really   for  India,       repeatedly 

that   "we   are   present   all   oyer   Jammu 

and   Kashmir".   They   mentioned      about 

Doda,   what   happened      there 

6.00   P.M.   the   day  before      yesterday. 

They also ment'oned 

"India is propagating that there is peace in 

Kashmir which is not true. There is no 

peace". It is an organised attempt by Pakistan 

and Pakistani agents to show to the world 

that, "there is no peace in Kashmir, Kashmir 

is totally in the hands of militants; so the 

Indian Government cannot make its writ run 

in Kashmir". It is really a proxy war as we 

used to say. In this scenario, we have seen 

that... 

THE   VICE-CHAIRMAN   (SHRIMATI 

JAYANTHI NATARAJAN); Mr. 

Minister, one minute. Will you complete 

within a few minutes because at six o'clock 

we have some other business? 

SHRI M.   M.   JACOB: I will conclude 

very   soon. 

THE   VICE-CHAIRMAN   (SHRIMATI 

JAYANTHI     NATARAJAN);     I  would 

 

SHRI M. M. JACOB; Madam, give me 10 

minutes. I have mentioaed in the statement 

that militants are trying to eliminate those 

political leaders who are helping in the 

process of normalisation of the situation. 

Recently as an immediate fall-out of what is 

happening, the assassination of Mohammad 

Ismail Rather alias Nissar, the President of 

the DCCl Baramula, on 7 July, is to be seen. 

Shastriji asked me about the compensation 

paid. It is Rs. 1.25 lakhs for the Police and 

CRPF personnel and Rs. 1 lakh for civilians. I 

was also asked whether in Doda 1000 trained 

militants are there. Our intelligence 

information is that there are over 200 trained 

militants in  various parts of the 

like  to take the sense of the House. 
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district. I must congratulate the police and the 
paramilitary forces because they found some 
militants hiding in a particular house. That is 
why the whole operation started. When the 
police suddenly went there to surround that 
house, firing took place from the nei-
ghbouring house. So, two people died in 
cross-firing. Our people died, police per 
sonnel died due to firing from that side. These 
are all facts. It shows that police was present 
there. Police was going there to find out the 
militants' hiding place. That itself is a com-
pliment to our paramilitary forces who are 
working under very difficult circumstances. 

Malaviyaji and Yadavji asked me 
which are the organisations working 
there. We have found two organisa 
tions working there, One is 
Hizbul Mujahideen and the other 
is Al-Jihad. Mlailaviyaji also 
asked whether 44 militant organisations are 
working in Kashmir. In Jammu and Kashmir 
more than 119 groups of militant 
organisations are functioning. Some of these 
organisations are pro-Pakistani and some are 
not pro-Pakistani. There are some small 
groups isolated in different names. These are 
all facts which cannot be forgotten. But at the 
same time most of the organisations, major 
organisations are pro-Pakistani; some 
organisations are trying to be independent 
and some organisations are irresponsible and 
always going around doing some mischief. 

Then Mr. Giri Prasad has very 
rightly asked since Pakistan is doing 
disinformation service and campaign 
abroad, what we are doing in the Uni 
ted States and other countries. Natu 
rally diplomatic level efforts are going 
on. The Government of India has 
already taken steps to step up the 
diplomatic efforts and dialogue with 
various countries. He also mentioned 
about Mr. Bush mediating. It has 
been our consistent stand that this is 
a matter which concerns India and 
Pakistan and it has to be solved by 
us We do not want a  third      party 
entering  into   it.      That  is   the  spirit of 

the Shimla Agreement and we will not 
agree to any other country coming into 
the picture. Mr. Ahluwalia asked 
about the rocket firing and why it could 
not be located with the help of other 
sophisticated methods. It is a very 
pertinent    question. At   the       same 
time, as Mr. Jagmohan from his experience in 
Kashmir mentioned, a rocket could be fired 
anywhere within a radius of 2 kilometres. It 
need not come earlier. I could even come on 
the day they are planning to fire and it is not 
so easy to detect it. But there are instances 
where such things have been unearthed and 
located and prompt action taken. Mr. Ram 
Naresh Yadav asked about how many houses 
and shops were lost. Six houses and 28 shops 
were   affected.. . 

[THE     VICE-CHAIRMAN    (Shri    H. 

Hanumanthappa) in the Chair] 

SHRI S. S. AHLUWALIA; What about 
the Sikh migration from rural Kashmir? 

SHRI M. M. JACOB; I do not have 
any such report of Sikh migration at 
the moment. But people have mig 
rated from some parts and we are look 
ing after them in the Jammu camps and 
the Delhi camps including the Kashmir 
pundits. Another question was asked; 
"Did you find any subversive elements"? 
Yes. combing operaiton conducted by 
the security personnel 21 people were 
caught  from   the     area. Twenty-one 
people were apprehended and caught. 
The rockets were fired from :congested 
areas in Srinagar city. There was ano 
ther question asked about the intelli 
gence reports. We are getting intelli 
gence reports and based on these reports 
these combing operations and detecting 
of the hiding places are done. Actually 
all this came about as a result of one 
international broadcast from another 
country that Doda town was under 
militants'  occupation. The   broadcast 
came from the BBC. But the next day itself 
the BBC denied it. On the 18fh they said that 
Doda was under control of militants but on 
the 19th BBC said. No It was already denied 
by the police chief from that area. The 
situation happened like that. There was   
firing   and   some   militant   captured 
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some area". So, that was also said 
but it was also denied by the Jammu 
police chief. This was also reported 
by the BBC. Again, a question was 
asked about the ISI activities in the 
area. Mr. Khaleelur Rahman and 
Mr. Fernandes asked about it. Every 
one knows that ISI of Pakistan is acti 
vely engaged in spreading militant acti 
vities not only in Kashmir area but 
also in other pockets in India. And 
India is aware of it and we are taking 
strong measures to put down their acti 
vities at the earliest. Mr. Abrar 
Ahmed asked whethar all the equip 
ment, the arms and ammunitions and 
the militants come from across the 
Kashmir borders. No, they also come 
from Rajasthan. border. We have 
information of militants coming from 
Gujarat     border.      They are    being 
caught and put into prisons. Pakistan 
militants, coming from various sources. They 
come through Gujarat, through Rajasthan and 
through Jammu and Kashmir borders. This is 
a fact. 

 
SHRI M. M. JACOB; This is clearly given  

in  the report. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA); We have to take   up   
the   next   business. 

SHRI M. M. JACOB; There are more than 
119 terrorist organisations training Camps are 
located in the Pakistan-occupied Kashmir 
including the borders of Afghanistan. We 
have taken up this matter with the other 
countries through diplomatic channels to see 
that these terrorist camps are demolished. At 
that time when Mrs. Bhutto was in power we 
thought these camps would be demolised. 
That was the understanding we had. But later 
on we found that they were still existing and 
that they were encouraging the terrorist 
elements which were going to that State. And 
people are going to that   country,   they are  
getting    training 

and they are coming back. • We are also 
trying to block them and seize their weapons 
as fas as possible, whenever it is possible. At 
the moment, what we want is the will of the 
nation to see that this is fought back with its 
will-power and the nation must stand united 
to see Pakistan does not escalate this proxy 
war and take advantage out of it. And I thank 
you very  much   for  cooperation  with  me. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF THE 

ANSWER GIVEN IN RAJYA SABHA ON 
22ND JULY, 1992 TO STARRED 

QUESTION NO. 202 REGARDING 

COMMERCIAL EXPLOITATION AND 
ENCROACHMENT OF RAILWAYS 

LAND 

SHRI SURESH KALMADI (Maharashtra) 
: Sir, It is very unfortunate that the hon. 
Railway Minister, Shri Jaffer Sharief, does 

not find time to come to the House. He was 
not there when the main question was asked; 
we heard that he was indisposed. Yesterday  
the half-lan-hour discussion was to be taken 
up and he was not there and today again, a 
very important matter we are discussing and 

he is not here. . . . {Interruptions). 

SHRI S. S. AHLUWALIA (Bihar): The   

State  Minister  is  here. 

SHRI SURESH KALMADI: We know that   

the  State   Minister   is  here. 

THE MINISTER OF STATE IN THE 

(MINISTRY OF RAILWAY (SHRI 
MALLIKARJUN); Mr. Vice-Chairman. Sir, 
it is very unfortunate. I actually pro. test. . . 
(Interruptions) 

SHRI SATYA PRAKASH MALAVIYA 

(Uttar Pradesh): Mr. Kalmadi should be 

allowed to have his say... {Interruptions) . 

SHRI S. S. AHLUWALIA: Now the 

Minister  has  come. 

SHRI SURESH KALMADI: Let him 

come.    That is all right.    But you don't 
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